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ﬁ“ : give herein below the details of the assets (fmmovable, movable, bank balance, etc.) of

[ myself, my spouse and dependants*:
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given,
* Dependant here means a person substantially dependent on the income of the employee,

B, Details of Immovable assets
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[Note: Praperties in joint ownership indicating the extent of

‘also have to be indicated]
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I give herein below the details of . my liabilities / overdues to public financial

institutions and government dues:-

[Note : Please give separate detzils for each item)

Sr. | Description Name & address of Bank / Amount outstanding
No. ‘|- fi Financial Institutions(s) /- ason. F.G,ﬁ_.,’ e
: g Department (s) b
(@) | (i) Loans from Banks ($8T) B 350€000]- (Hiw leal) Apprex 2560000
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(d) dues to departments

| dealing with telephones
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dealing with government ,
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() Other dues, if any I s , N L
{'i’) Income Tax including 14 ccocs Y

"| surcharge [Also indicate Sz,_@gn_g iAfj_ chz‘
the assessment year upto .
which Income Tax Return Tax p-eud — L e
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_that the above details are true to the best of .my'
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I hereby declare
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Please sign each page of the declaration, Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format,




